31 Writ I en Answers [RAJYASABHA] to Questions 2

ftemns 190970 1970-71 1971-12

Rs. in lakhs Rs. in lakhs Rs. in lakhs

Recelpts -

Government <ubsidy 086 1.06 1.15

Other Recaipls 1.76 0,54 0.69

Grass Proiil 526 14,06 1192

Fotal:- 7.88 1596 13.76

Expenditure: —

(1) Superior St 0.30 1 06 115
Gty Subordinate Siuil 302 4.6 5.18
iy Depreciation 044 038 0.34
Gvy I ovision tar Reseve Foud 0.53 022
(vy Other Expenditure 1.8y 4.5 4.91

fol -!_ )51 113 11.80

Net Loss 163

Net Profin 3.8 } Yh

MNOTE -

Policy on utilisation of income
earned through lotteries.

*38 SHRIMATI KUMUDBEN MANI-
SHANKER JOSHI : Will the Minister of
HOME AFFAIRS be pleased to stai

(a) whether Government have defined any
policy regarding utilization of income earned
through lotteries in. various States; and

(b) whether it is a fact that some States
have banned the sale of lottery tickets of other
States within their territories; and if so. the
details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
RAM NIWAS MIRDHA) : (a) The policy is
basically to utilise the income for financing
development plans. The State Governments
organising lotteries are [ree to earmark the
whole, or part of, the earnings foe specific
development and welfare projects.

(b) Yes, Sir. The details are in the en
statement.

Statement

(i) The Government of Maharashtra havd
banned the sale of lottery tickets of other

States within Maharashtra.

hie aecounts foe the Covperztive vear 1972-73 are vet to be finnlised.

(i) Tamil Nadu have banned the sale of
only Maharashtra and Himachal Pradesh State
lottery tickets within their State.

(ii1) Karnataka have banned the sale of all
other States lottery tickets except those of
Tamil Nadu, Kerala, and Uttar Pradesh within
the State.

fiv) Kerala have banned the sale of only
Mabharashtra State lottery tickets within
the Stale.

(v) Gujarat Government had imposed a ban
on the sale of lottery tickets of other States
within Gujarat but this has been struck down
by the Gujarat High Court and the State
Government have gone on appeal to the
Supreme Court where the matter is pending.

(vi) The States of West Bengal, Uttar
Pradesh, Jammu & Kashmir, Nagaland,
Rajasthan, Haryana, Himachal Pradesh,
Meghalaya, Tripura and Manipur have not
imposed any ban on the sale of lottery tickets
of other States, within their respective terri-
tories. Information from Bihar, Punjab, Assam,
Madhya Pradesh, Orissa and Andhra Pradesh is
still awaited.



